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Railway Protection Force

DHARAMBIR SINHhA:
RAILWAYS be

*158 SHRI
Will the Minister of
pleased to state:

(a) whether there has been a gene-
ral complaint that the State Police ae-
puted for Railway works are now more
a liability than an asset to the Railway
Administration; and

(b) whether his A\liaistry is contem-
plating to have a unified system of
Protection Force for its property and
maintenance of Railway traffic.

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS AND IN
THE DEPARTAMENT OF FARLIAMEN-
TARY AFFAIRS (SHRI MNALLIK-
ARJUN): (a) There have been occa-
sional complaints in regard to the
efficacy of Govesrnment Railway
Police.

(b) This is a delicate subject involv-
ing the matter of responsibility between
the Centre and the States, law and
order being a State subject. Differcnt
v.ews on the subject are under study.
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Colombo Conference on Indian ocean

*160. SHRI S. M. KRISHNA:
SHRI P. K. KODIYAN:

Will the Minister of EXTERNAL
AFFAIRS be pleased to state:

(a) whether the need f{or holding the
proposed conference on the Indian
Ocean despite A:nmercan  opposition
was underlined during the high-level
discussions in New Delhi on the 2nd
February, 1981 between India and
U S.S.R; and

(b) if so, the effective steps which
Governmeat have taken or propose to
take in this behalf for holding of
Colombo Conference in pursuance of
the UN resolution?





